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Centra] Allocations for Kerala

*556. SHRI P. K. KODIYAN: Will
the Minister of PLANNING be pleas-
ed to state:

(a) whether the Kerala State Gov-
ernment has askeq the Centre to in-
crease the Central allocation in 1980-
81; and

(b) if g0, the details thereof and
the Central Government’s reaction
thereto?

THE MINISTER OF PLANNING
(SHRI N. D, TIWARI): (a) Yes, Sir.

(b) The Chief Minister of Kerala
in g communication addresseq to the
Prime Minister in March, 1980, sug-
gested that additiona] centra] assist-
ance of Rs, 17.5 crores may be allo-
cated for specia] problemg to finance
higher State Plan outlay of Rs. 265
croreg against the approved outlay of
Rs, 240 crores for 1980-81. Recently,
the sState Government has forwarded
to the Planning Commission gupple-
mentary Annual Plan proposalg envi-
saging a tota] plan outlay of Rs. 290.41
crores for 1980-81. The Deputy Chair-
man of the Planning Commission has
invited the Chief Minister of Kerala
for discussion on 8th August, 1980.
The State Government has also been
requested to send a detailed scheme
of financing of the proposed outlay.

Mizo Ambush near Kolasib
Bilkhawthlir

*559. SHRI M. V. CHANDRASE-
KHARA MURTHY: Will the Minister
of HOME AFFAIRS be pleased to
state:

(a) whether four army Jawans
were killed, twenty two injured and
many otherg seriously injured when
attacked by rebel Mizos on the 2l1st
June 1980 near Kolasib, Bilkhawthlir;
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(b) if so, the details of the inci-
dent; y

(c) whether the Mizo rebelg used
Chinese rockets and anti-tank rock-
ets in the above attack;

(d) whether they have been arrest-
ed later on, if so, the action taken
against them; gnd

(e) the steps taken to check th2
anti-national activities of Mizo re-
bels?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) to (e). Four army jawans were
killeq and 25 injured as a result of
amgbush of an army bus by Mizo
rebels on 21st June, 1980 on Aizaw!i-
Silchar Road. The army bug Wwas
moving from Aizwg] to Silchar as part
of a convoy of 10 vehicles and it was
eighth in the order of march and the
vehicle carried 33 army personnel.
When the bus slowed down to nego-
tiate a bend, 6 kms. short of Bilkha-
wthlir, hostiles fired an anti-tank
rocket which pierced through the body
of the bus and resulteq in killing 4
sepoys and injuring 25. The tail unit
of the rocket wag recovered from the
body of the bus. Examination of the
tail unit revealed that the said rocket
wag of Chinese origin. According to
information from Government of Mizo-
ram, no hostile responsible for the
crime could be arrested. To prevent
recurrence of such incidents, vigilance
is being maintained and patrolling is
being carried out. Combing operations
in the area have been intensified, The
Mizo Nationa] Front and allied bodies
have already been declared unlawful
under the Unlawfu] Activitieg (Pre-
vention) Act, 1987 and operations by
security forces have also been inten-
sified,

Promotional Avenuey for Assistants

*564. SHRI P. M. SAYEED: Will the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) whether it is a fact that Assis-
tantg having 15.20 yearsg service in
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this grade have no promotional ave-
nues,

(b) whether it is also a fact that as
a result of great stagnation, lot of
frustration hag developed in this
cadre; and

(c) if so, what steps Government
propose to take to give some incen-
tive to this cadre like introduction of
selection grade ag introduced in other
cadres of service?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR1 P.
VENKATASUBBAIAH): (a) All Assis-
tants with approved service of 8
years or more and who are within
the range of seniority belonging to the
Central Secretariat Service are eligi-
ble for promotion to the Section Offi-
cers’ Grade under the Cuatral Secre-
tariay Service Rules, 1962. Some As-
sistants who have put in 15—20 years
service are, however, awaiting promo-
tion,

(b) The Staff Side in the Depart-
mental Council of the Department of
Personnel and Administrative Reforms
have made some representationg re-
garding stagnation in the Assistants’
Grade.

(¢) The question of introducing a
Selection Grade for the Assistants is
under consideration.
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News Item “Clamour in Jhargram”

*566. SHR] NARAYAN CHOUBEY:
Wil] the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the press
report in" the UTalcutta edition of
Statesman dated the 16th June, 1980
under the headline “Clamour in
Jhargram?”;

(b) if so, whether Government have
enquired into it; ang

(c) if so, the report of the enquiry?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) Yes, Sir,

(b) ang (c¢). The Government of
West Bengal have enquireg into the
matter and g statement, on the basis
of information furnished by them, is
laig on the Table of the House.





